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BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 
ORIGINAL APPLICATION NO. 621 OF 2023 

IN THE MATTER OF: 

Dr. Sanjay Kulshreshtha 

State of U.P. & Others 
Versus 

...Petitioner(s) 

MOST RESPECTFULLY, SHOWETH: 

...Respondent(s) 

REPLY ON BEHALF OF THE RESPONDENT NO. 4 

I, Ankit Khandelwal aged àbout 36years, posted as Municipal 
Commissioner at Muniçipal Corporation Agra do hereby 
solemnly affirm and state as under: 

1. That on behalf of Respondent No. 4 in the above 
mentioned matter, I am well conversant with the facts and 
circumstances of the present case and as such fully 
competent to swear this affidavit. 

2 That I have read and understood the avernments made by 

the Applicant in the synopsis, grounds and annexures 
enclosed with the Original Application (hereinafter 
referred to as "0.A.") herein and at the outset it is 
respectfully submitted that all 

averments/contentions/submissions made against the 
Answering Respondent in the present O.A. are denied 
unless specifically admitted by the Answering 
Respondent. 

3. That the Respondent No. 4 is filing a short affidavit in this 
case and craves leave of this Hon'ble Tribunal to allow 
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the Respondents to file a detail affidavit if required in 
future. 

III. That the Hon'ble National Green Tribunal vide its order 

dated 02.01.2024 passed in Original Application No. 621 
of 2023 directed the respondents to file their 
reply/response. The relevant extracts of the aforesaid 
order dated 02.01.2024 are reproduced hereunder in 
verbatim: 

AG 

That Respondent No. 4 is a Municipal Corporation. 
That the present Original Application has been 
registered based on the complaint filed by the 
Applicant on 11.07.2023 via emailpost regarding 
mixing of sewage with that of ground water causing 
sewage mixed water through submersitble or boring 
pumps in the houses of a large area of Agra region. 

"4. In view of the facts and circumstances of the 
case we consider it necessary to have the 
response from (1) State of Uttar Pradesh, 
through Chief Secretary, Government of Uttar 
Pradesh (2) U.P. Jal Nigam, through its 
Chairman, (3) Principal Secretary, Ground 
Water Department, Government of Uttar 

Pradesh (4) Commissioner, Municipal 

Corporation, Agra, (5) District Magistrate, Agra, 
and (6) UPPCB, through its Member Secretary 
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who stand impleaded as respondents No. 1 to 
6." 

The relevant extracts of the order dated 02.05.2024 
passed by the Hon'ble Tribunal are reproduced 
hereunder in verbatim: 

"4. ..On the other hand, the State and its 
instrumentalities are under constitutional and 
statutory obligations to ensure compliance with 
environmental norms and, therefore, the State 
and its instrumentalities have to ensure 

submission of their replies/response with 
relevant details and also their representation 
through duly authorised 

representatives/Counsel before this Tribunal..." 
In compliance of the above reply/response on behalf of 
Respondent No. 4/ Municipal Commissioner, Municipal 
Corporation Agra is submitted for kind perusal and further 
action. 

That the Hon'ble Tribunal vide order dated 02.01.2024 
passed in O.A. No. 621 of 2023 constituted a Joint 
Committee to verify the factual position and suggest 
appropriate remedial action. 

That in compliance of the aforesaid order dated 
02.01.2024 a Joint Committee was formed which visited 

the said area in question on 19.01.2024 to verify the 
factual position. It is submitted that as per the Joint 
Committee Report, no episode regarding leakage of 
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Sewage from the sump wells has been reported. The 
relevant extracts of the Joint Committee Report dated 
19.02.2024 are reproduced hereunder in verbatim: 

4 

"Shri Bhupendra Kumar, Project Manager 
informed that there are two sump wells of 45 
Feet & 65 Feet depth at 36MLD Main Pumping 
Station (MPS) where the domestic sewage is 
collected and pumped to 36MLD STP for 
treatment. No episode regarding leakage of 
sewage from the sump wells have been 
reported. 

At the time of inspection 36MLD MPS was 
found operational. Two ground water samples 
have been collected from the submersible 
located at MPS and near by area (1) Ground 

water of submersible 36MLD MPS Premises (2) 
Ground water of sample from Khatter Cold near 
36MLD MPS, Joint Committee also visited 
36MLD STP at the time of inspection STP was 

operational and one ground water sample was 
collected from the submersible located at STP 

and one ground water sample was collected 
from the handpump located near 36MLD STP" 

A true copy of the Joint Committee Report dated 19.02.2024 
which was submitted before the Hon'ble Tribunal on 
21.02.2024 is annexed 

ANNEXURE R/1 (Page no. 
herewith and 

to 

marked as 
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VI. Ihat in compliance of the recommendation of the Joint 

VII. 

Committee report which was submitted in Hon'ble 
National Green Tribunal on dated 21-02-2024, it is 
submitted that on an average 381 MLD Water supply is 
being done to approx. 12 Lacs population from two water 

treatment plants established in Agra City. In which 309 
MLD Ganga Water is being supplied through Rapid Sand 
Filter Plant and 72 MLD Yamuna Water is being supplied 
through MBBR Plant. Drinking water in Agra City is being 
provided in various areas of Agra City through 30 Zonal 
Pumping Station, 30 Over Head Tanks & 29 Under 
Ground Reservoir. 

A true copy of details of water supply in various regions 
of Agra City through Department of Drinking Water and 
Sanitation, Municipal Corporation, Agra (Jalkal Vibhag, 

Nagar Nigam Agra) is annexed herewith and marked as 
ANNEXURE RI2 (Page No. to ). 

That if a complaint regarding supply of dirty 
water/contaminated water is received in the office, it is 
immediately resolved. From various places in Agra City 
Ortho Tolidine Test is done daily by collecting water 

samples by the Employees of water supply department. 
A part from the above fortnightly water samples collected 
from water treatment plant is also being sent to State 
Health Institute, Lucknow for the analysis of Bacterial & 
Chemical Tests. 
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A true copy of the recent analysis report of water quality 
by the State Health Institute, Lucknow is annexed 
herewith and marked as ANNEXURE RI3 (Page No. to 

That under JICA (Japan International Corporation 
Agency) assisted Gangajal Project, tender of Agra Water 
Supply Scheme, 24x7 Water Supply Project in 2 pilot 
zone (Sikandra North & Swamibagh Dayalbagh area) of 
Rs. 98.82 Cr has been finalised and awarded to M/s 
R.G.I. TAPI (JV). The work is being executed by U.P. Jal 
Nigam (Urban), Agra. 

That apart from the above, to provide surface water in 
Agra City, Uttar Pradesh Jal Nigam has sent CWAP 
under AMRUT 2.0 Programme to State Government. 

A true copy of the details of the aforesaid project are 
annexed herewith and marked as ANNEXURE R/4 (Page 
No. ). 

That it is pertinent to mention that the ground water of the 

Agra City is saline in nature and is not being used for 
drinking purpose. The ground water is used for other 
purposes/ activities such as washing, bathing etc. 

That I have read and understood the contents of the 
Counter Affidavit and the same are true and correct to the 

best of my knowledge and belief and are based on the 
perusal of the record. 
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VERIFICATION: 
I, the above named deponent do hereby verify that the 

Contents of my above counter affidavit are true and correct 
to my knowledge and based on the record of the case. No 
part of it is false and-nothing material has been concealed 
therefrom. KUMAR 

OTA) RY 

Verified at% o on_day of August, 2024. 

KUMAR 
RNO. 

(2197702 
S 

7 

AGRA 

NMEN NT O 

DEPONENT 

.AGRA 

DEPONENT 

atfins The Debonent who sblemnly 
Tn oath ident1fied by....L. 

on This Day....9..e0 3G.. 
Received Rs ...RI. 
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ORIGINAL APPLICATION NO. 621 0F 2023 

IN THE MATTER OF: 
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State of U.P. & Others 
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...Petitioner(s) 

..Respondent(s) 

522

Meenakshi Jha
Typewriter
9



ARY UMAR 

8 

SINo 

JOnt Committee Report in the mafter of 0.A No. 621 of 2023 Dr. San|ay 
Kulshresh tra V/s State of Uttar Pradesh & Ors. 

In the aforesaid matter, applicant Dr. Sanjiay Kulshreshtra has submittcd in he 

application that water from submersible pump is coming mixed with sewage causing 

Serious threat of widespread sewage/fecal bome. diseases in a large arca of city. This 

Sewage contaminated water is not onlv coming through bore well of' submersible puip 
but also in taps of municipal water supply. The cause of this mixing of sewage witn 

ground water is considered to be the fault in the Sewagc Treatment Plant (STP) of 36 
MLD capacity which has 65 feet deep sump well that collects sewage and probably this 
sewage has leaked to soil. Mixing of sewagc with tap water have becn reported in past 
also. However, mixing of sewage with ground water is a serious threat to fecal 
contamination of a large water table risking a large population. The silt of sewage is not 
being properly disposed of as most of it is being duped to Yannuna River. 

Hon'ble National Green Tribunal was pleascd to pass the direction on dated 
02.01.2024 in the above O.A No. 621 of 2023 (Dr. Sanjay Kulshreshtra V/s State of 
Uttar Pradesh & Ors). The relevant part of the order is as below: -
"5. In view of the averments made in the upplicution, we also consider it appropriate 
that a Joint Committee be constituted to verify the faciual posilion and suggest 
appropriote remedial action. Accordingly, we constitute a Joint Comnittee comprising 
of representatives of Central Groundvater Authority, U.P. State Ground Water 
Authority, the District Magistrate, Agra, Conimissioner, Municipal Corporation, Agra, 
and Unar Pradesh Pollution Control Board (UPPCB) and direct the same to meet within 
byo weeks, undertake visits to the site, look into the grievances of the applicant, associate 
the opplicant and representative of the concerned project proponent, verify the fuctual 
position and suggest appropriate remedial action. The State PCB will be the nodal 
agency for coordination and conpliance. Factual and Action taken Report may be 
submitted within one month by e-mail at judicial-ngi@gov. in preferably in the form of 
searchable PDF/OCR Supporied PDF and not in the form of mage PDF." 
As per the Hon'ble National Green Tribunal order dated 02.01.2024 Joint Commitee 

Nwas forned having member of Central Ground Water Authority, U.P Ground Water 
etz Department, Municipal Corporation, Agra, District Administration and State PCB as a 

JNodal Agency for coordination and conmpliance. 
1. Shri Jagdan1ba Prasad, Scicntist-D has been nominated on behale ot Cental 

Ground Watcr Bourd, Northen Rogiv, lhujl Rhuu al, 

(Anuexure-1) 

2. Shri Shivan Dwivedi, Assistunt langineer/Nodal Ottiver, Dist et Lirvund Water 
Management Council, Agru lhus beeu nominated on bchalt of iound Water 
Departinent, U.P, [Lucknow. (Anuexure-2) 
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3. Additional Municipal Commissioncer-1, ( G.M, Jalkal and Environment Engineer, 

Municipal Corporation, Agra has bcen nominated by Municipal Commissioner, 

Municipal Corporation, Agra. (Annexure-3) 
ity Magistrate lhas been nominated by District Magistratc, Agra (Annexure-4) 

D. Regional, Oficer, Agra has been noninatcd as a member on behalfof State 

Pollution Control Board vide leter dated 10.01.2024. (Annexure-5) 
Letler has becn sent by E-thail dated 6.01.2024 lo all the commillee members 

including Dr. Sanjay Kulshreshtra (Applicant) regarding proposcd inspection of the sile 
on dated 19.01.2024 to verify the factual position, (Annexure-6) The Joint Committee 
visited the said arca on datcd 19.01.2024. 

On the date of inspection Regional Officer, U.P Pollution Control Board, Agra 
contacted Dr. Sanjay Kulshreshtra on his mobilc no-9897078456 to be available for the 
Joint Con1miltee inspection. Dr. Sanjay Kulshreshtra informed that he is busy in 
operation, so he is not able to attend the inspection and agreed that Joint Committee may 

procced thcir inspection. 
36MLD Main Pumping Station (MPs) and Sewage Treatment Plant (STP) is being 

operaled and maintained by Construction and Design Services, U.P Jal Nigam, Agra. At 
the tin1e of inspection Shri Bhupendra Kumar, Project Manager, Shri Wasif Kirmani, 
Resident Engineer, Construction and Design Services, U.P Jal Nigam, Agra were also 
prescnt. 

Project Manager informed that 36MLD Main Pumping Station (MPS) and Sewage 
Treatment Plant (STP) has been made by Construction and Design Services, UP Jal 
Nigan1, Agra on behalf of Agra Development Authority and constructed by M/s Awadh 
Developers (P) Ltd., New Delhi. The construction work has been started in the year 2011 
and was commissioned in the year 2016 which caters the domestic sewage of 
Shastripuram, Awas Vikas Colony and Jagdishpura area. The domestic sewage is 
collected at 36MLD Main Pumping Station (MPS) through gravity by the sewer line 
which is further pumped with the help of 180HP motors (0S Nos.) to 36MLD STP for 
treatinent. 

Shri Bhupendra Kumar, Project Manager informed that there are two sump wells of 
45 Fect & 65 Feet depth at 36MLD Main Pumping Station (MPS) where the domestic \sewage is collected and pumped to 36MLD STP for treatment. No episode regarding 

*Zeakage of sewage from the sump wells have been reported. 
At the time of inspcction 36MLD MPS was found operational. Two ground water samples have been collected from the submersible localed at MPS and near by arca() Ground yater of submersible 36MLD MPS Prenises (2) (Ground water of' sanmple from Khatter Cold near 36MLD MPS. Joint Committee also visited 36MLD STP at the tine of inspection STP was operational ond onc ground water sumple wus collected from the submersible located at STP und on giound waler sanmple was collected from tthe 
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KUMAR SING 
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nandpump located near 36MLD STP. Relevant Photographs taken during sampling 15 
annexcd as (Annexure-7). 
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Analytical results of ground water are depicted in table 
Colour TDS 
(lavc (mg1) 

8.5 

on 

1726 

682 

2S6 

S00 

2000 

CoCO) C Mg 
(mg) (mg) 

380 

450 

380 

290 

200 

600 

220 

280 

206 

10 

166 

75 

200 

160 

170 

(mg) (nng) (mgl (mg1 (mg) 

N 0.0013 

174 

124 

30 

100 

Par anieiers 

47 

778 

128 

250 

3 

NO, Cr 

1000 

95 3 

49.5 

223 

4 

No 

N 

ND 

ND 

0.05 

No 
Rclax Rela 
ation xatio 

Cu 

n 

0,0013 

0.0013 

0.0121 

0.05 

Pb C¡ 
(mgl) (mgn 

ND 

ND 

ND 

ND 

ND 

No 

ND ND 

0 003 0.01 

No 

Zn 

ND 0.1221 

RelaxT Rela 
lion xatio 

(mgn) Coli 

ND 

00797 

03214 

Based on the inspection and analytical resuts major observations and 
reconmmendation are summarized as under: 
1. 36MLD MPS was operational and sewage collected in the sump wells was being 

transferred through motors to 36MLD Sewage Treatment Plant. 

**TDS-Total Dissolved Solids, CaCO,-Total Hardoess, Ca-Calcium, Mg-Magnesium, C-Caloride, NO-Nitrate, Cr-Chromium, Cu 
Copper, Cd-Cadmium, Pb-Lead, Zn-Zinc, TC-Total Coliforn 

2. 36MLD Sewage Treatment Plant based on Sequential Batch Reactor (SBR) 
Technology was operational and treated effluent is being discharge in irigation 
canal. 

Total 

3. Calcium (Ca) at 03 locations is exceeding the permissible limit, Magnesium 
(Mg) at 04 locations are exceeding the pemissible limit, Nitrate (NO,) at 03 

fom 
ND 

ND 

ND 

ND 

Not 
Dete 
ctabl 

ati 
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. During the inspection, it was observed hat there could be severnl other reasons 
lor the ground waler contanmination. IDetail study is required to find out the 
geogenic conlamination and anthropogenic pollution. Otlers hasic para1ncier 
and trace metals analysis are required w ith proper ground waler sampling. 

locations are cxceeding the Acceptoble 1.imit. No fecal contanination is found 
in the ground water san1ples 

S. As per (iround Water Resour e IEstimation (GWRE) 2023. he Bichpuri block 

and Agra City are in Over-exploited calegory and stages of ground water 
cxtraction urc 170.4| % and |13,90% respectively 

6. As per previous study ground waler is nol suitable for hunman consumption duc 
lo high contamination of Nitrale und Fluoride und trace elements vw ith high 
salinity Limited fresl1 waier pockets ovuilable in the city area und blocks. 

11 

7. In view of over exploiation. limited availabiliy of fresl1 water pockets and poor 
quality of ground water, it is recomended that drinking water supply should be 
supplied tlhrough surface water for sus1ainable development and ground waler 
may be used in other domestic and industrial purpose. 

Regioral' Oficer. 

Agra 
U.P Pollution Control Board 

Agra 

The Joint Report is being submitied for your kund perusal and necessary action. 

Assistant neer, 
Distric1 Ground Waler 
Managenent Council, 

Environment lingineer. 
Municipal Corporation, 

Agra 

Seietlst-D. Central Ground Waler Board. 
Norhem Region 

Lussnow 

Addl. Municipd1 Commissione:. 
Municipal Çorporation, 

Agra 

. o2.4 

4 

G.M Jalkal 
Municipal Corporation. 

Aga 

('iy Magistrate. 
Agra 

NO TAR 
SH. UMAR 

2t67/02 

AMEENT 

INDIA 
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